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Proposal to Set up Natiollal Oceano-
grapby Information System 

9464. SHRIMATI JA Y ANTI PAT-
NAIK : Will the PRIME MINISTER be 
pleased to state ~ 

(a) whether the Department of Ocean 
Development have a proposal to set up a 
national oceanography informa~ion Sy5t~m ; 

(b) if so, the purpose of seLting up such 
system and its function in details; 

(c) the steps proposed to be taken in 
1984-85 in t~is regard ; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SCIENCE AND TEC-
HNOLOGY, ATOMIC ENERGY. SPACE, 
ELECTRONICS AND OCEAN DEVELOP· 
MENT (SHRI SHIVRAJ V. PATIL): (a) 
Department of Occ-an Development bas put 
up a proposal for up grading the existing 
National Oeanographic Data Centre at the 
National Institute of Oceanography, Goa 
in the Seventh Five Year Plan Period. 

(b) The Centre will be a respository of 
Oceanographic Data pertaining to the 
Indian Ocean. 

(c) and (d) Since the project is for the 
Seveth Plan period, only the general plannins 
of this Centre is proposed to be undertaken 
during 1984-85. 

"Establishment of Institutes ofEnv'ron. 
Rlent in States" 

9465. SHRI RASABEHAR 1 BEHERA: 
Will the PRJME MINISTER be pleased to 
state: 

(a) whether Institutes of Environment 
are going to be established in all the 
States; 

(b) if so, funds aUoted for the purpose 
and progress made so far in this regard; 
and 

(c) the details thereof? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIROMNENT (SHRI 
DIGVIJAY SINH) : (a) No, Sir. 

(b) and (c) Does not arise. 

Priority Treatment to Women 
Entrepreneurs 

9466. SHRI BRAJAMOHAN MOHA-
NTY : Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether Government have issued any 
guidelines to States and Union Territories 
Administrations to provide special priority 
treatment to women entrepreneurs in the 
field of allotment of industrial site, advance-
ment of loans at lower rate of interest and 
other encouragements in giving licence and 
permits ; and 

(b) wherher Government have taken 
steps to induce and encourage the women 
to join entrepreneurship ventures and to 
stabilise the efforts of women, who are a\te-
ady in the filed ; details there of '/ 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI PAT-
TABHI RAMA. RAO): (a) No such guide-' 
lines have been issued. However, all facilities 
and incentives available to small scale entre-
preneurs are equally applicable te women 
entrepreneurs also. . 

(b) Yes, Sir. The Government imple-
ments though Small Indurtries Service Ins-
titutes and other agencies entrepreneurial deve-




